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Reason:

This petition was called on for hearing today.

HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI
HON BLE MR, JUSTI CE N. V. RAMANA

M. Vineet Bhagat, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Taken on Board.

The matter is adjourned for one week.

(@l shan Kumar Arora) (I'ndu Pokhriyal)
Court Master Court Master

i ed



